GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKTI
DEPARTMENT OF DRINKING WATER & SANITATION

RAJYA SABHA
UNSTARRED QUESTION NO. 232
TO BE ANSWERED ON 05/02/2024

HAR GHAR JAL INITIATIVE
232. Shri Niranjan Bishi:
Will the Minister of JAL SHAKTI be pleased to state:

(@) whether Government is aware of the anticipation that only 75 per cent of households will
have a water connection by March 2024;

(b) whether there is a discrepancy between reported and certified connections, since as of 2nd
July, 2023, 1,68,150 villages have reported that every household has a safe drinking water
connection, but only 58,562 of them have been certified;

(c) if so, the details of the steps taken to address the same; and

(d) if not, reasons therefor?
ANSWER

THE MINISTER OF STATE FOR JAL SHAKTI
(SHRI RAJEEV CHANDRASEKHAR)

(a) Government of India is committed to make provision for safe & potable tap water supply in
adequate quantity, of prescribed quality and on a regular & long-term basis to all rural
households in the country. Towards this end, the Government of India launched the Jal Jeevan
Mission (JJM), to be implemented in partnership with states, in August 2019. Drinking Water is
a state subject, and hence, the responsibility of planning, approval, implementation, operation,
and maintenance of drinking water supply schemes, including those under the Jal Jeevan
Mission, lies with State/lUT Governments. The Government of India supports the States by
providing technical and financial assistance.

Significant progress has been made in the country since the launch of Jal Jeevan Mission,
towards enhancing access to tap water to rural households. At the start of Jal Jeevan Mission in
August 2019, only 3.23 Crore (16.8%) rural households were reported to have tap water
connections. So far, as reported by States/ UTs as on 30.01.2024, more than 10.98 Crore
additional rural households have been provided with tap water connections under JJM. Thus, as
on 30.01.2024, out of 19.27 Crore rural households in the country, more than 14.21 Crore
(73.76%) households are reported to have tap water supply in their homes.



(b) to (d) As per Operational Guidelines of JJM, after making provision of tap connections to all
rural households in a village, the Department implementing the scheme provides completion
certificate to Gram Panchayat and marks the village as ‘Har Ghar Jal’ village on JJIM-IMIS.
Subsequently, Gram Panchayats in its Gram Sabha meeting after reading out aloud the work
completion report, formally passes resolution certifying itself as ‘Har Ghar Jal’ village. The copy
of certificate provided by implementing department, resolution passed by Gram Sabha, and a
small video capturing the Gram Sabha is reflected on JJM Dashboard and village is marked
certified in JJM-IMIS. As such, due to time lag in the two processes, the difference exists in Har
Ghar Jal reported and certified villages.

As reported by States/UTs, as on 30.01.2024, out of around 2.02 lakh villages reported as ‘Har
Ghar Jal’, more than 1.01 lakh villages have been certified by the respective Gram Sabha.

States/ UTs, are being regularly advised during various review meetings, field visits,
conferences, etc. to provide tap water connections to all households and complete the HGJ
certification. Moreover, time and again States are advised to organize special Gram Sabha
meetings for Har Ghar Jal certification after completion of tap water supply works in the
village.
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